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Vikram Book Links (P) Ltd. v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC 
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CIT v. Bank of Baroda, (K.R. Shriram and M.M. Sathaye, JJ.), 2023 SCC OnLine Bom 3227 
CIT v. Marico Industries Ltd., (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC OnLine Bom 

3226 
CIT v. Schott Glass India (P) Ltd., (K.R. Shriiam and Firdosh P. Pooniwalla, JJ.), 2023 SCC OnLine 

Bom 3225 
CWT v. Valuable Properties (P) Ltd., (K.R. Shriram and N.J. Jamadar, JJ.), 2022 SCC OnLine Bom 

12024 
Deep Drilling 1 (P) Ltd. v. CIT, (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC OnLine 

Bom 3224 
Ferrum Realtors (P) Ltd. v. Sind Maharashtra Coop. Housing Society Ltd., (Bharati Dangre, J.), 
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Hstn Acquisition (Fii) Ltd. v. CIT, (Dhiraj Singh Thakur and S.M. Modak, JJ.), 2022 SCC OnLine 

Bom 12025 
Metro Brands Ltd. v. MetBrands (P) Ltd., (Arif S. Doctor, J.), 2025 SCC OnLine Bom 1752 
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OnLine Bom 1753 
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